CENTRAL ADMINISTRATIVE TRIBUNAL
ERNAKULAM BENCH

OA No. 264 of 1935

" Friday, this the 17th day of February, 1995

CORAM:

HON'BLE MR JUSTICE CHETTUR SANKARAN NAIR, VICE CHAIRMAN
HON'BLE MR SP BISWAS, ADMINISTRATIVE MEMBER

1. V Balasubramanian,

Diesel Assistant,
Southern Railway,
Shoranur. , ++ Applicant

Vs,

1. Union of India represented by
General Manager,
Southern Railway, Madras.

2. The Divisional Personnel Officer,
Southern Railway, Palakkad.

3. The Senior Divisional Mechanical
Engineer (Loco), Southern Railway,
Palakkad.

4. P Gangadharan,
- Goods Oriver, Southern Ralluay,
Shoranur., .. Respondents

By Advocate Mr. KV Sachidanandan

g RDER

CHETTUR SANKARAN NAIR(J), VICE CHAIRMAN

nppllcant seeks revision of senlorlty. Learned Counsel
for respondents submlts that there.is no merit in the cass,
and that in anyvevent with a representation pending applicant
is goé justified in moving this Triﬁunal. A2 representation

must be considered and disposed &f by second respondent. We

'direct second respondent to do so within four months from

today. A reasoned order will be passed thereon and communicated

to appilicant.

2. With these directions we dispose of the application. No

costs.
;22? | - Dated the 17th February, 1995
/=" H -
. ‘ < VA J.{c.vav\uuli
SP BISWAS : CHETTUR SANKARAN NAIR(J)
ADMINISTRATIVE MEMBER - VICE CHAIRMAN
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